SLP(C) No. 16276 OF 2001

| TEM No. 54 Court No. 1 SECTION 111
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No.16276/2001

(From the judgenent and order dated 17/08/ 2001 in WPTT 300/2001
of The H GH COURT OF CALCUTTA)

STATE OF WEST BENGAL & ANR Petitioner (s)
VERSUS
MADAN MOHAN GHOSH & ORS. Respondent (s)

(Wth Appln(s). for c/delay in filing counter affidavit, prayer for
interimrelief and office report)

Date : 10/12/2001 This Petition was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE SHI VARAJ V. PATIL
HON BLE MR JUSTI CE ARl JI T PASAYAT

For Petitioner (s) M. Di pankar P. CGupta, Sr. Adv.
Rana Mukherj ee, Adv.
J. Kar, Adv.

Sumi ta Mikherj ee, Adv.

n -

Gopal Subranmani am Sr. Adv.
P.N. M shra, Adv.

Kri shan Venugopal , Adv.
Abhi jit Sengupta, Adv.

D. Bharat Kumar, Adv.
Anand, Adv.

For Respondent (s)

< 553333 333

R. Nedunar an, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER
...... L.....I..T.......T.......T.......T.......T............T....J
The unserved respondents shall be served afresh.

Dasti service, in addition, is pernitted. List after service
is conplete.

The delay in filing the counter affidavit of
Respondent Nos.1 to 12 is condoned.

(T.1. Rajput) (Shel l'y Sengupt a)
Court Master Court Master



